
CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH 

New Delhi this the 1 	day of January. 2003. 

HON'BLE SHRI JUSTICE V.S. AGGARWAL, CHAIRMAN 

HON BLE SHRI SHANKAR PRASAD, MEMBER (A) 

OA No.2543/700? 

Par-as Nath 
S/o Shrj Ram Ganesh 
R/o K-624, ManQoipur-j 
De1hj..3, 

Maruindra 
D/o Mr. Sur -ieet SiriQh Parichhj, 
G-2 7 / 7 18 Sector-3 
RohIril 
Delhi--85,, 

Charidra Kala 
D/o Shrj R.S.Rawat 
R/o Flat No, 1401, Gulabi Bach 
Delhj-i 10007, 

Miss. Sujarnol K.S. 
D/o Mr. G. Samsul 
R/o Kombikunnathu House 
Valathode, P.O. Edapuzh 
Via-.-Payarri, Dist. Kurirur (DL 
P1 n -670704 
Kerala. 

5, 	Ms. Nepa Sharon Dawson 
D/o Late Anjoriy 

R/o Manathra Pathinanchil (H) 
P.O. Thayuamkary 
Villa-Edathua 
Dist, -Allepey 
Kerala. 

Ms. Daisy T.PhIljp 

0/c Late Mr.T. P. Philip 
R/o--4O5. Aruna Apartment 
Railway New Colony 
Visakhapatnam 
Andhyra Pradesh. 

Ms. Monsamma Anjoriy 
D/o Mr.Anjoriy 

R/o Manthra Pathinanchil (H) 
P.O.Thayamkary, Edathua (Villa) 
DISt.Allepey, Kerala. 



IM 

	

'8. 	'lss.Sheena Cyriac 
D/o Mr.Cyriac  
R/o Kodikulam (H) 
P. 0. Puduna 
Dist.Mattakkada Kottyam 
Kerala. 

	

9. 	Miss Ancy M.M. 	. 
D/o Late M.T.Mathew 
R/o Moozhatjl (H) 
C/a Elite Bakery 
P.O. Karimkunnam 
DlSt.Thodupuzha 
Loukkj, Kerala. 

I 

Miss.3ya Kumarj Nair 
D/o Mr.K.K.Nair 
Police R&dio Station 
Wireless Colony 
Pension Bada, Raiur 
Chatnas. 

Deethi K.B. 
0/a Mr.Bakakrjshan Nair 
R/o Kakkanttu (H) 
P-0-PuthupadriYa Ram 
Dist.Iddkki Kerala. 

Ms.Jjnu M.Jse 
0/a Mr.M.v.Josekutty 
R/o Maniyamkerjyjl (H) 
P.O. Killidoor North 
Dist.Kottalam 
Kerala. 

Ms.Sjnjmol E.K. 
O/o-Mr.E.T.Kunjunju 
R/o.-Edampanayj House 
P.O.Kalampoor, Via- Piramvom 
Dist.Ernakulam 
Kerala-686664 

Miss.Sinjmol Mathew 
0/a Mr.Methew 
R.a-. puthusserjl House 
P.O. Athirampu2ha 
Dist.Manackapadam Kottayam 
Kerala-686562 

Ms.Yasmeen 
D/o Mr. Mohd. Yarneen 
R/o 841, llrid floor, Kamra Bangash 
Chandnj Mahal, Darya Ganj 
New Delhj-11000 

16. 	Antria Ranj 
Staff Nurse 
Dr.B.S.Ambedkar Hospital 
Rohini, New Delhi. 



Miss Sholly Thoms 
D/o Thorrias Varghese 
R/o Flat No.462, Pockot-5 
Sector -2, Rohini.-1 10085. 

Miss.Sijjmol Philip N. 
D/o Philip 
R/o 900/A, Avantike 
Sector-2, Rohini 
New Delhj-110085. 

Nisha Catherine Jacob 
R/o Saroj Hospital 
Sector-14, 
Madhuban Chowk 
Rohjrlj-110085 

Miss Suma Sebastian 
D/o Devasia 
R/o Vayaljl House 
P.O. Amayanor 
Dist.Kottayam, Kerala. 

Saly Gervasis 
R/o Brahm Shaktj. Hospital 
U-1/78, Budh Vihar 
Delhj-41. 

Deepthi Philip 
R/o Sunder Lal Jairi Hospitai 
Ashok Vihar, Phase-Ilird 
New Delhi-52. 

Tessy Joseph 
0/0 Mr.K.P.Joseph 
R/o Kunriappiliji (H) 
P.O.Karjmannoor 
D5t.Thodupuzha Joukkj 

too 	 Kerala. 

Saly Joseph 
C/o Mr. N. N. Chudhary 
R/o FF-25-A Near Trikona Park 
Laxmj Nagar, 0011,1-92. 

Swastika 
0/0 Mr-Nirmal Bhakat 
R/o C-9, Khetrj 
Dist. Jhunjhuny 
Rajasthar.333503 

Bincy George 
Dpo Mr.Varkey George 
R/o Valozhukkat.hu  House 
P.O. Peroor, 01st. Kottayaffl 
Pin-686637, Kerala. 

Indumol K.M. 
D/o Mr.K.T.Math0 
R/o Koichupalambil (H) 
P. 0. Vazhithala 
Via-Thoclupuzha Kerala. 



01 4- 

Beena M.I. 
D/o Mr.M.O.Inasu 
R/o MIiFf.r.+h-.44- 	/ 

'fl) 
P.O. Kuttikar 
Via Chalakudy 
DiSt.Trjchor, Kerala. 

Biricy Jacob 
D/o Mr.Jacob 
R/o Kurianthanathu (fDLtse'). 
P.O.Arangu, Via-Naduvil 
Dist.Kannur_670582 Kerala. 

Nlshj Joseph 
D/o Mr.Thankachos Joseph 
R/o Puljkkattil (H) 
P.O.Kuninjj, Via-Vazhjthala 
01st. Iddukki, Kerala. 

31 . 	Jolcy Thomas 	,.. 

D/o Mr.P.J.Thomas 
R/o Joicy Thomas, Vayaljl Pacheril (H) 
P.O. Kiottayarn Kerala. 

Kabita Upreti 
D/oo Mr.K.K.tJpretj 
R/o G-76, Ar,sarj Nagar 
New Delhi. 

Ginu Vaarghese 
D/o Mr.kV.K.vasghere 
R/o Kakichisayj (H) 
Deloorkavar 
C.P.O. Peruventhanam 
D1St.Idukla_685532, 
Kerala. 

Anila M.Abraaty) 
D/o Mr.M,M.Abraiam 
R/o Mazhukunnel (H) 
P.O. Thunnallor, Mevelloor, 
Dist. Kuttayam, Kerala. 

Ms.Bincy Kuriakose 
D/o Mr.Kuriashose Joseph 
R/o Kunnappillil Huse 
P.00.chennjkuzhi Dist.Iddukki 
Kerala. 

Biridu Joseph 
D/o Mr.T. K. JOSePh 
R/o Thozuthukara (House) 
P.O. Malakkalu 
Via Rajapuram . 
Kasaragod, Kerala. 

Manjula Mathew 
D/o Mr.K.U.Mathew 
R/o Kunnatbu Maloylle (H) 
P.O. Karrackanalo, Via-Manasthavady 
Dist.Wayanad 
Kerala-670645. 



38. Mathew Joseph 
S/o Mr.K*A.JOSePh 
R/o Kandathil (HQ) 
P•OKnchiyar 
Dist.KakkofltIkad 	Idu1çj Keral_68551 1. 

. Anju Prakash 
0/0 

Mr.jai Prakash 
R/o House NO.WZ_220 
Narajn8 Village, New 

Sunit Kumari 
D/o Mr.J.S.Tanwar.  
R/o 41A/5A, Sadhu Nagar 
Palam COlony 
New Delhj45 

41. 	Nisha Ar)tony 
D/o Mr.N.M.AfltOY 
R/o Nambelil House 
P.O. KO9odlkulam 
Dist.Thodupuh 	IdUkkl Kera1685582  

42, Mrs.Jajby Susar John 
W/o Mr.p.J.Joh1 

R/o Plavilavk Puthen Veeru Karavaloor 
P.O.Punalur DisttKoollam 
Kerala. 

Suma Varghese 
R/o A-870, Sector oz 
ROhInI, Delhj_85 

Blessy E.lT. 

D/o Mr.E.UlhaflkaCh ew 
Rio Edauoor Hoouse 
P.O. PUliyoor, Chewuan,ur 
DISt.AlePpy, Kerala. 

45, Bincy Jacob 

D/o Mr.K.J.Jacob 
R/o B-9, House No. 35Q 
Sector_ui, Rohj nj  
0e1hj85 

Celine K.S. 
D/o Mr. K.V. Sebastian 
Rio K000tiyanjyi1 House 
P.O. Chemmalamatto 
01st. Kottayan.,_686524 Kerala. 

Sums Jacob 
0/0 Mr.M.CJOCOb 
R/oo Muthiranthiohal '(H) 
POo. Kurichithar)afl. 

Kerala. 
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0/0 Mr.M.CJOCOb 
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POo. Kurichithar)afl. 
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Princy Philjp 
D/o Mr.P..hj1 

R/o Princy PhIlip Vayaljl House  P.O. Bethel 
Dist.Joukki, Kerala. 

MayeG. 
O/o Mr.Goanathan NaI 

R/o I-19/I Resjdentjai A Cornpie x. New S.J.H.Staff Quarters 
West Kidwal Nagar 
New Delhj.110023 

Mamta Sharma 
D/o Shri S.K.Sharma 
RIo D-179, Prasharit Vihar 
Rohjj, Delhj85 

Binriy Pappachan 
D/o Pappachan  

R/o Chandel Kollamporafl,bil 
P.O. Thblayoo1aparmbu 
DIst.Kottayam Kerala. 

Lovely P.B. 
D/o P.C.Baby 

R/o Panackaparambil (House) P.O.Manickamangalam  

Via-.Kaladyu, E.K.M.,, Kerala. 

Jircy Cherlyan 
D/o Mr.Cherey5 Mathal 
R/o Kunampurath (H) 
P.O.Nazreth Hill 
DlSt.Kotty 	Kerala. 

Sums Nair, M. 
D/o Late M. N. Rajagopal 
C/o Sunhl Kumar, M. 
276-B. P.O.J.NU 
DIst.Munirka, New Delhi, 

Jisha K.V. 

D/o K.Velayudhan Nair 
R/o Kanjiramattathu 
P.O.Vay 	DISt.Kotty am Kerala_686587 

56. Rékha 
D/oo H. NO. R-B-270 
Sector..6 R.K.Puram 
New Delhj_22. 

Sheen,a Mathew 
D/o 
R/o B-9, HOOUSC No.350 
Sector_•Iii RohjI 
De1hj85 
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*3- 

58. Bincy K.Kcjrjakose 
01° K.I.Kcjrj,0 
R/o Kandathil House 
P.O. Alattuchira 
Dist.Erku1am 
Kerala. 

59. 	Kavita Ranj Tyagi. 
0-184 
Auchandi, Road 
PIO 'Bawanao Vall(r,jkl Chauaj 
Wali, New Delhj._39 

60, Manju Sebastian 
D/o Mr.Sebastjan 
R/o Olickel (House) 
P.O.Baj, ViParpp 
Dist.Kasaraerob Ker1 

Dericy Mathew 
D/o MI".N.K.Matt.iew 
Rio Kottamur-ry 
P.O. Jhrtck000jjhan, 
Changanacherry 
DiSt.Kottayam Kerala. 

Jisha J00sph 
D/o Mr. Joseph 
R/o Nelpurackal (H) 
Vazhply West 
P.O.Changaflasherr 
Dist. Kerala. 

Jaimo], Joseph 
D/o 	Mr. V.A. Josep 1  
R/o Anadath House 
P.O.T.Upuram Vaikom 
Di.5t.Kotty 	Kerala. 

64. 	ROSh1 Purinoose 
0/0 Late Mr-•P. P. Punnoose 
R/o Pachikara House 

P.O.Kolanj, DIst.Thodupuh 
Kerala-6 85584 

GijI Paul 

Rejiv Gandhi Cancer Institute 
Sector.... V, Rohjr 
New Delhi-85 

66, Reena Thomas 
D/o Mr;Th'omas IJevasia 
R.o Vallamdarampjl (H) 
P.o. Pandankary 
Dist.Eoathua 	7. 

Alanpuzh, Kerala. 



Nisha Jacob., 	

'V C/a Liji J.Puthkody.  
Room No.38 
AIIMS, Ansari Nagar 
New Delhi. 

Nisha Joseph 
D/o Jacob George 
R/o Puthukudyil (H) 
P.O .Thuruthy 
Dist.Changanacherry •Kuttayaff, 
Kerala. 

Sunita Joel 
D/o Santosh Joel 
R/o 3-3/257, AShok Vihar 
Wazirpur, Delhi. 

Shiny Kurian 
Nurses Hostel 
Dr. B. S.A. Hospital 
Sector 6, Roh1j 	

... Applicants 
(By Dr.Suman Bharadwaj & 
Ms.Mrjdula R.Bharadwaj, Advocates) 

vs. 

Directorate of Health Services 
Government of NOT of Delhi 
Through its Diector 
Karkardoma Delhi. 

Delhi Staff Service Selectior Board 
Through its Secretary 
Karkardoma Delhi. 

3. 	
Dr.B.S.Ambedkar Hospital 
Through its Medical Superintendent 
Sector_6 
Rohij 
New Delhi. 	

....Respondents 
(By 

Shri Vijay Pandita, Advocate) 

Q 

1.M. Daisy T. Ph1lp, 
D/o Late Mr. T.P. PhIlip, 
R/o 405,Aruna Apartment 
Railway New Colony, 	* Visakhapatnam And1. 	Pradesh. 

2.Ms.Neerupa Sharon Dawson 
D/o Late Anjony, 

R/o Manathra Pathinanchil (I 
P.O. Thayuamkary, 
Villa - Edathua, Dlstt.Auleppey,  Kerala. 



3.MS.Monsamma Anjony, 
D/o Late Anjoriy, 
R/o Manathra Pathinanchil (H), 
P.O. ThaYuafflkary, 
Villa 	

Edathua, D1stt.A11ep0 Kerala. 

4 -Miss Sheena Cyrjac 
D/o Mr. Cyria, 
R/o Kodikulam (H), 
P.O. Pudun, 
Dlstt. Mattakkada Kotty, 
Kerala. 

5 .MissAncy M.M. 
D/o Late M.T. 	Mathew, 
R/o MooZhatjl 	(H), 
C/ø Elite Bakery, 
P.O. Karjmkunnam 	H 

Dist, Thodupuzia, 	IOukkj4 Kerala, 

6.M1 	Jaya Kumari, Nair, 
D/o Mr. K.K. Nair, 
Police Radio Station, 
Wireless Colony, 
Pension Bada, Raipur, 
Chatnas. 

7 .Deepthj K.E3. 
D/o Mr.Balakrjshan Nair, 
R/o Kakkarittu (H), 
P.O. Puthupadriya Ram, 
Dit, IdUkkj, Kerala. 

8 .Ms.Jjnu M. Jose, 
D/o Mr.M.V. Josekutty, 
R/o Mariiyamker&yll (H), 
P.O. Kilidoor North, 
Dist. Kottalam, 
Kerala. 

9.Ms.Sjnjmol E.K., 
D/o Mr,E.T. Kujunju, 
R/o Edampanayil House, 
P.O. Kalampoor, Via - Piravo,, 
Dist. Ernakulam, 
Kerala_686664 

10 -Miss Sinimol Mathew, 
D/o Mr. Methew, 
R/o Puthusseril House, 
P/o Athirampuzha 
Dist.Manackapadam Kottayam 
Kerala_686562 

, '- 



11.Mjs Sholly Thomas, 
D/o 	Thomas Varphese, 
R/o Flat No.462, Pocket . 5 
Sector..-2, Rohini, 
Delhi-110085. 

12.Miss Sijimol Philip N. 
D/o 	Philip, 

R/o 900/A, Avaritika,sector_z, 
Rohini, Delhj...110085. 

13.Njsha Catherine Jacob, 
R/o Saroj Hospital, 
Sector-14, Madhuban Chowk, 
Rohini, Delhi.-110085, 

14.Miss Suma Sebastian, 
D/o Devasia, 
R/o Vayaljl House, 
P.O. Amayannor, 
Dist. Kottayarn,Ker 

15.Saly Gervasis 
R/o Brahm Shaktj Hospital, 
U-1/78, Budh Vihar, 
Delhi-41 

16.Deepthj Philip, 

R/o Sunder Lal Jain Hospital,, 
Ashok Vihar,phase - Ilird, 
New t)elhi-110052 

17.Tessy Joseph, 
D/o Mr.K.p. Joseph, 
R/o Kunnappillil (H) 
P.O. Karimannoor, 
Dist, Thodupuzha Joukki, 
Kerala. 

18.Saly Joseph 

C/c - Mr. N. N. Chudhary, 
R/o FE 	25W-A, Near Trikona Park, 
Lami Nagar, Deihi-92. 

1.9. Swastika, 
D/o - Mr. Nirrnal Bhakat, 
R/o - 0-9, Khetrj, 
Dist. -Jhunjhuny, 
Rajasthan....333503 

20.Biricy George, 
D/o Mr.Varkey George, 
R/o Valozhukkathu House, 
P.O. Peroor, Dist. Kottayam 
Pin - 686637, Kerala 

21.Indurol K.M. 
D/o Mr.K.T. Mathew, 
R/o Kochupalambil (H) 
P.O. Vahitha1a, 
Via - Thoclupuzha,Kerala, 

11 
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22.B1ny Jacob, 
D/o Mr. Jacob, 

R/o Kurianthanathu (House), 
P.O. Ararigu, Via-Naduvil 
Dist. Karinur - 670582 Kerala 

23.Njhj Joseph, 
0/0 Mr.Thankaohes Joseph, 
R/o - Puljkkattll (H), 
P.O. Kuninji, Via 	V.azhithala, 
Dist. Idukkj, Kerala. 

24.Jol0y Thomas, 

D/o Mr. P.J. Thomas, 
R/o Jojy Thomas, Váyalil Pacherjl(H) 
P.O. Kottayarfl,Kerala 

25.Kebjta Upreti, 
D/o Mr. K.K. Upreti, 
R/o G-76,Ansarj Nagar 
New Delhi. 

26.Gjnu Varghese 
0/0 Mr. V.K. Vasgher, 
R/o Kakich1sayj (H),Deloorkaver,  
C.P.o. Peruventhana,ii, 
Dist. Idukia - 685532,Kerala 

27.Anjla M. Abraham 
D/o Mr. M.M. Abraham, 
R/o Mazhukunr,el (H), 
P.O. Thunnallor, Mevolloor, 
Dist. Kuttayam,Kerala 

28.Ms.Bincy Kuriakose, 
D/o Mr. Kuriashose Joseph, 
R/o Kunnappi1j House, 
P.O. Chennjkuzhi Dist. Idukkl, 
Kerala. 

/ 
29. Bindu Joseph, 

D/o Mr. T.K. Joseph, 
R/o Thczhuthukara (House) 
P.O. Malakkalu, 
Via - Rajapuram, 
Kasaragod, Kerala. 

30.Manjt1a Mathew, 
D/o Mr. K.U. Mathew, 
R/o Kunnatbu Maleylle (H) 
P.O. Karrackanalo, Via - Manasthavady,  Dist. 	Wayanad, 
Kerala - 670 645. 

Sl.Mathew Joseph, 
S/0 Mr. K.A. Joseph, 
R/o Kandathil (Ho), 
P.O. Kanchiy, 
Dist. Kakkontukadaldukkj 
Kerala-68551 1 



32.Arrju Prakash 
D/o Mr. Jal Prakasi, 
Rio House No. WZ-220, 
Naraina Village,N 	Delhj-28. 

33.Sunjta Kumari, 	 • 
D/o Mr. J.S. Tanwar, 
R/o 41A/5A, Sadhu Nagar, 
Palam Colony, 
New Delhj-45 

34.NIsha Antony, 
D/o Mr. N.M. Antony, 
R/o Nanibelil House, 
P.O. Kodikulam, 
Dist. Thodupuzha, Idukkj, 
Kerala-685582 

35.Mrs.Jajby Susan John., 
W/o Mr. P.J. John, 
R/o Plavjlavk .  Puthen Veeru Karavaloor, 
P.O. Punalur, Distt. Kollam, 
Kerala. 

36.Suma Varghes, 
R/o A-870, Sector 0 2, 
Rohjni,Delhj85 

37.f3lessy E.T. 
D/o Mr. E.U.Thankachow, 
R/o Edauoor House, 
P.O. PUliyoor, Chewuannur,  
Dist. Aleppy,Kerala 

38.Bincy Jacob, 
D/o Mr. K.J. Jacob, 
R/o B-9, House No. 350, 
Sector_Ill Rohjj, 
Delhl-85. 

39.Celjne K.S. 
D/o Mr-K.V. Sebastian, 
Rio Kootlyanjyji House, 
P.O. Chemmalmattom, 
Dist. Kottayam_686524 Kerala. 

40.Suma Jacob, 
0/0 Mr.Mc•  Jacob, 
R/o Muthiranthichal (H), 
P.O. Kurichithanarn 
Dist. Kottayam,Keraja 

l.Princy Philip, 
0/0 Mr. Philip, 
R/o Princy Philip VayaIll House, 
P.O. Bethel, 
Dist. Joukkj,Kerala 

0 



/ 

42.Maya G. 
0/o Mr.Goanatn Nair, 
R/o 1 l9 /I,Resjdentjai A Complex; 
New S.J.H. Stafl Quarters, 
West Kidwal Nagar, 
New Delhj-23 

43.Marnta Sharma, 
D/o Shri S. K. Shariyia, 
R/o D-1 79, Prashant Vihar, 
Rohiril, Delhj-85. 

44.Binny Pappachan, 
D/o Pappachan, 

R/o Chandel Kollamporambil, 
P.O. Thblayolaparambu, 
Dist. Kottayam,Kerala 

45.Lovely P.B. 
D/o P.C. Baby, 
R/o Pariackaparambil (House), 
P.O. Manickamang. 
Via Kaladyu, E.K.M.,}<eraia 

46.Jincy Cherlyar,, 
D/o Mr.Chereyas Mathal, 
R/o Kunampurath (H) 
P.O. Nazreth Hill, 
01st. KottOn yarn, Kerala 

47.Surna Nair,M. 
D/o Late M..N.Rajagop, 
C/o Sunji Kumar, M. 
276 - B.P.O,, J.N.U. 
Dist. Munirka,New Delhi 

48.Jjsha K.V. 
D/o K.Velayudhan Nair, 
R/o Kanjiramattathu, 
P.O. Vaya1, Dist. Kottayam, 

Kera1a68658 7. 

49. Rekh, 
D/o H. NO. RB-27O, 
Sector-6, R.K. Purarn, 
New Delhj.22 

50.Sheer Mathew, 
D/o Mr.KS. Mathew, 
R/o B-9, House No. 350. 
Sector - III, Rohini, 
Delhl-85. 

51.Bincy K.Kciriakose, 
0/0 K.I. Kciriakose, 
Rio Kandathil House, 
P.O. Alattuchira 
Dist. Ernakulam 
Kerala. 
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5Z.Kavjte Rani Tyagi, 
C-184, 
Auchandi Road, 
P.O. BaWarla,Valmiki Chaupal 
Wall, New Delhj-39 

53.Manju Sebastian, 
D/o Mr. Sebastian, 
Rio Olickel (House) 
P.O. Balal, Via Perappa,  
Dist. Kasaraerob Kerala. 

54.Dency Mathew, 

D/o Mr. N. K. Mathew, 
R/o Kottamurry, 
P.O. Jhrickoojjham 
Changanachery,  
Dist. Kottayam,Kerala 

55.Jisha Joseph, 
D/o Mr. Joseph, 
R/o Nelpurackal (H), 
Vazhapally West, 
P.O. Changanashy,  
Dist. Kerala. 

56.Jajmol Joseph, 
0/0 Mr. V.A. Joseph, 
R/o Anadath House, 
P.O. T.U.Puram, Vaikom, 
Di$t.KottayamKerl a. 

/ 

57.Roshni Punnoose, 
D/o late Mr. p.p Punnoose, 
R/o Pachikara House, 
P.O. Kolani, Dist,--.  ThOdUpU2h--
Kerala_685584 

58.Gijj Paul 

Rajiv Gandhi Cancer Institute, 
Secto_V, Rohjni, 	 . 
New Delhj-85 

59.Reena Thomas, 
0/o Mr,Thomas Devasla, 
R/o Vallamdarampjl (H), 
P.O. Paridankary, 
Dist. Eoathua, 
Alan puzha Kera].a. 

60.Njsha Jacob, 
C/o Lljl J. Puthkody, 
Room No.38, 
AIIMS, Ansari Nagar, 
New Delhi. 

6 1.Nisha Joseph, 
0/0 Jacob George, 
R/o Puthukudyll (H), 
P.O. Thuruthy, 

9 
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Dist. Chahganacherry Kuttayam, 
Kerala. 

62.Sunjta Joel, 
D/o Santosh Joel, 
R/o J-3/257,Ashok Vihar, 
Wazirpur, Delhi 

63.Shiny Kurjan, 
Nurses Hosto1, 
Dr.B.S.A. Hospital, 
Sector-6,RohiI 
Delhi-85 	

Applicants 

(By Dr.Sumant Bharadwaj with Ms.Mrjdula Bharadwaj, 
Advocates) 

-ver S US- 

Directorate of Health Services, 
Governrr)ent of NOT of Delhi, 
Through its Director, 
Karkardoo .Ia Delhi 

Delhi Staff ServiceSeletjon Board, 
Through its Secretary, 
Karkardooma, Delhi 

Dr.B.S.AJ1.Ibedkar Hospital, 

Through its Medical.Superintefldeflt 
Sector - 6, RohinI, 
New Delhi, 

(By Shri Vijay Pandita, Advocate 

O.A.27Jzooz 
7/  

l.Manindra, 

D/o Mr.Surjeet Singh Panchhj, 
G-27/218, Sector-s, 
Rohjrii, Delhi-85 

2-Miss Sujamol K.S. 
D/o Mr. G.Samsu1 
R/o Kombjkunnathu House 
Valathode, P.O. Edapuzha

, 
 

Via - Payam, Dit. Kurinur (DL) 
Pin -6 707 04 

3.Beena M.I. 
D/o Mr. M.O. Inasu, 
R/o Muttanthotty (H), 
P.O. Kuttikad, 
Via Chalakudy, 
Dist. Trichor, Kerala. 



4.MS.Yasmeen,. 
D/o Mr. Mohd. Yrneen, 
R/o 841, lInd Floor,Kra 8ang 
Chndnj Mahal,DarYa Ganj, 
New Delhi 

.APpljcants 

Advocates) (By Dr.Sumt Bharedwa With MS.Mrldule Bharadwaj 

-Versus.... 

Directorate of Heaih Servico5 
Government of NCT of Delhi, 
Through its Director, 
Karkardoom Delh 

Delhi Staff Service Selectjo Board, 
Through its Secretary,  
Karkardooma, Delhi 

Dr.B.S.Ambedkar Ho5pt8l 
Through its Medical superintendent 
Sector 6, Rohij, 
New Delhi. 

Respondents 
(By Shrj Vijay PanditeAdvocet 

Qj21Q  

l.Ravinder Kumer Joshj, 
R/o House No. E-22t 
Choudhry Fatei Singh Marg, 
New Usmanpur Delhi 

Z.Sharad KCU$hjk 

R/o 305, Pocket 8-5, 7 	
Section8,Rohifll 
Delhj_85 

S.Vjkas Messy (Jr.Radjo Grapher) 
C,'o Berar,, Messy, 
L.I.G. FlatS,Ground Floors 
H.No. 7G9Pocket._II,Secto.r 21, 
Rohini, Delhi. 

4.Ramdhjraj (O.T.Tecfi) 
R/c, House No. RZ/C_30, 
Vishnu GarcienKy 
New Delhi. 

5. Pares Nath, 
R/o House 
New De1hi83 

(By Dr.sumant Bharadwaj with 
Advocates) 	 Ms.Mrjdja 

-versus.... 



CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH 

New Delhi this the 1 	day of January. 2003. 

HON'BLE SHRI JUSTICE V.S. AGGARWAL, CHAIRMAN 

HON BLE SHRI SHANKAR PRASAD, MEMBER (A) 

OA No.2543/700? 

Par-as Nath 
S/o Shrj Ram Ganesh 
R/o K-624, ManQoipur-j 
De1hj..3, 

Maruindra 
D/o Mr. Sur -ieet SiriQh Parichhj, 
G-2 7 / 7 18 Sector-3 
RohIril 
Delhi--85,, 

Charidra Kala 
D/o Shrj R.S.Rawat 
R/o Flat No, 1401, Gulabi Bach 
Delhj-i 10007, 

Miss. Sujarnol K.S. 
D/o Mr. G. Samsul 
R/o Kombikunnathu House 
Valathode, P.O. Edapuzh 
Via-.-Payarri, Dist. Kurirur (DL 
P1 n -670704 
Kerala. 

5, 	Ms. Nepa Sharon Dawson 
D/o Late Anjoriy 

R/o Manathra Pathinanchil (H) 
P.O. Thayuamkary 
Villa-Edathua 
Dist, -Allepey 
Kerala. 

Ms. Daisy T.PhIljp 

0/c Late Mr.T. P. Philip 
R/o--4O5. Aruna Apartment 
Railway New Colony 
Visakhapatnam 
Andhyra Pradesh. 

Ms. Monsamma Anjoriy 
D/o Mr.Anjoriy 

R/o Manthra Pathinanchil (H) 
P.O.Thayamkary, Edathua (Villa) 
DISt.Allepey, Kerala. 



IM 

	

'8. 	'lss.Sheena Cyriac 
D/o Mr.Cyriac  
R/o Kodikulam (H) 
P. 0. Puduna 
Dist.Mattakkada Kottyam 
Kerala. 

	

9. 	Miss Ancy M.M. 	. 
D/o Late M.T.Mathew 
R/o Moozhatjl (H) 
C/a Elite Bakery 
P.O. Karimkunnam 
DlSt.Thodupuzha 
Loukkj, Kerala. 

I 

Miss.3ya Kumarj Nair 
D/o Mr.K.K.Nair 
Police R&dio Station 
Wireless Colony 
Pension Bada, Raiur 
Chatnas. 

Deethi K.B. 
0/a Mr.Bakakrjshan Nair 
R/o Kakkanttu (H) 
P-0-PuthupadriYa Ram 
Dist.Iddkki Kerala. 

Ms.Jjnu M.Jse 
0/a Mr.M.v.Josekutty 
R/o Maniyamkerjyjl (H) 
P.O. Killidoor North 
Dist.Kottalam 
Kerala. 

Ms.Sjnjmol E.K. 
O/o-Mr.E.T.Kunjunju 
R/o.-Edampanayj House 
P.O.Kalampoor, Via- Piramvom 
Dist.Ernakulam 
Kerala-686664 

Miss.Sinjmol Mathew 
0/a Mr.Methew 
R.a-. puthusserjl House 
P.O. Athirampu2ha 
Dist.Manackapadam Kottayam 
Kerala-686562 

Ms.Yasmeen 
D/o Mr. Mohd. Yarneen 
R/o 841, llrid floor, Kamra Bangash 
Chandnj Mahal, Darya Ganj 
New Delhj-11000 

16. 	Antria Ranj 
Staff Nurse 
Dr.B.S.Ambedkar Hospital 
Rohini, New Delhi. 



Miss Sholly Thoms 
D/o Thorrias Varghese 
R/o Flat No.462, Pockot-5 
Sector -2, Rohini.-1 10085. 

Miss.Sijjmol Philip N. 
D/o Philip 
R/o 900/A, Avantike 
Sector-2, Rohini 
New Delhj-110085. 

Nisha Catherine Jacob 
R/o Saroj Hospital 
Sector-14, 
Madhuban Chowk 
Rohjrlj-110085 

Miss Suma Sebastian 
D/o Devasia 
R/o Vayaljl House 
P.O. Amayanor 
Dist.Kottayam, Kerala. 

Saly Gervasis 
R/o Brahm Shaktj. Hospital 
U-1/78, Budh Vihar 
Delhj-41. 

Deepthi Philip 
R/o Sunder Lal Jairi Hospitai 
Ashok Vihar, Phase-Ilird 
New Delhi-52. 

Tessy Joseph 
0/0 Mr.K.P.Joseph 
R/o Kunriappiliji (H) 
P.O.Karjmannoor 
D5t.Thodupuzha Joukkj 

too 	 Kerala. 

Saly Joseph 
C/o Mr. N. N. Chudhary 
R/o FF-25-A Near Trikona Park 
Laxmj Nagar, 0011,1-92. 

Swastika 
0/0 Mr-Nirmal Bhakat 
R/o C-9, Khetrj 
Dist. Jhunjhuny 
Rajasthar.333503 

Bincy George 
Dpo Mr.Varkey George 
R/o Valozhukkat.hu  House 
P.O. Peroor, 01st. Kottayaffl 
Pin-686637, Kerala. 

Indumol K.M. 
D/o Mr.K.T.Math0 
R/o Koichupalambil (H) 
P. 0. Vazhithala 
Via-Thoclupuzha Kerala. 
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Beena M.I. 
D/o Mr.M.O.Inasu 
R/o MIiFf.r.+h-.44- 	/ 

'fl) 
P.O. Kuttikar 
Via Chalakudy 
DiSt.Trjchor, Kerala. 

Biricy Jacob 
D/o Mr.Jacob 
R/o Kurianthanathu (fDLtse'). 
P.O.Arangu, Via-Naduvil 
Dist.Kannur_670582 Kerala. 

Nlshj Joseph 
D/o Mr.Thankachos Joseph 
R/o Puljkkattil (H) 
P.O.Kuninjj, Via-Vazhjthala 
01st. Iddukki, Kerala. 

31 . 	Jolcy Thomas 	,.. 

D/o Mr.P.J.Thomas 
R/o Joicy Thomas, Vayaljl Pacheril (H) 
P.O. Kiottayarn Kerala. 

Kabita Upreti 
D/oo Mr.K.K.tJpretj 
R/o G-76, Ar,sarj Nagar 
New Delhi. 

Ginu Vaarghese 
D/o Mr.kV.K.vasghere 
R/o Kakichisayj (H) 
Deloorkavar 
C.P.O. Peruventhanam 
D1St.Idukla_685532, 
Kerala. 

Anila M.Abraaty) 
D/o Mr.M,M.Abraiam 
R/o Mazhukunnel (H) 
P.O. Thunnallor, Mevelloor, 
Dist. Kuttayam, Kerala. 

Ms.Bincy Kuriakose 
D/o Mr.Kuriashose Joseph 
R/o Kunnappillil Huse 
P.00.chennjkuzhi Dist.Iddukki 
Kerala. 

Biridu Joseph 
D/o Mr.T. K. JOSePh 
R/o Thozuthukara (House) 
P.O. Malakkalu 
Via Rajapuram . 
Kasaragod, Kerala. 

Manjula Mathew 
D/o Mr.K.U.Mathew 
R/o Kunnatbu Maloylle (H) 
P.O. Karrackanalo, Via-Manasthavady 
Dist.Wayanad 
Kerala-670645. 



38. Mathew Joseph 
S/o Mr.K*A.JOSePh 
R/o Kandathil (HQ) 
P•OKnchiyar 
Dist.KakkofltIkad 	Idu1çj Keral_68551 1. 

. Anju Prakash 
0/0 

Mr.jai Prakash 
R/o House NO.WZ_220 
Narajn8 Village, New 

Sunit Kumari 
D/o Mr.J.S.Tanwar.  
R/o 41A/5A, Sadhu Nagar 
Palam COlony 
New Delhj45 

41. 	Nisha Ar)tony 
D/o Mr.N.M.AfltOY 
R/o Nambelil House 
P.O. KO9odlkulam 
Dist.Thodupuh 	IdUkkl Kera1685582  

42, Mrs.Jajby Susar John 
W/o Mr.p.J.Joh1 

R/o Plavilavk Puthen Veeru Karavaloor 
P.O.Punalur DisttKoollam 
Kerala. 

Suma Varghese 
R/o A-870, Sector oz 
ROhInI, Delhj_85 

Blessy E.lT. 

D/o Mr.E.UlhaflkaCh ew 
Rio Edauoor Hoouse 
P.O. PUliyoor, Chewuan,ur 
DISt.AlePpy, Kerala. 

45, Bincy Jacob 

D/o Mr.K.J.Jacob 
R/o B-9, House No. 35Q 
Sector_ui, Rohj nj  
0e1hj85 

Celine K.S. 
D/o Mr. K.V. Sebastian 
Rio K000tiyanjyi1 House 
P.O. Chemmalamatto 
01st. Kottayan.,_686524 Kerala. 

Sums Jacob 
0/0 Mr.M.CJOCOb 
R/oo Muthiranthiohal '(H) 
POo. Kurichithar)afl. 

Kerala. 



Princy Philjp 
D/o Mr.P..hj1 

R/o Princy PhIlip Vayaljl House  P.O. Bethel 
Dist.Joukki, Kerala. 

MayeG. 
O/o Mr.Goanathan NaI 

R/o I-19/I Resjdentjai A Cornpie x. New S.J.H.Staff Quarters 
West Kidwal Nagar 
New Delhj.110023 

Mamta Sharma 
D/o Shri S.K.Sharma 
RIo D-179, Prasharit Vihar 
Rohjj, Delhj85 

Binriy Pappachan 
D/o Pappachan  

R/o Chandel Kollamporafl,bil 
P.O. Thblayoo1aparmbu 
DIst.Kottayam Kerala. 

Lovely P.B. 
D/o P.C.Baby 

R/o Panackaparambil (House) P.O.Manickamangalam  

Via-.Kaladyu, E.K.M.,, Kerala. 

Jircy Cherlyan 
D/o Mr.Cherey5 Mathal 
R/o Kunampurath (H) 
P.O.Nazreth Hill 
DlSt.Kotty 	Kerala. 

Sums Nair, M. 
D/o Late M. N. Rajagopal 
C/o Sunhl Kumar, M. 
276-B. P.O.J.NU 
DIst.Munirka, New Delhi, 

Jisha K.V. 

D/o K.Velayudhan Nair 
R/o Kanjiramattathu 
P.O.Vay 	DISt.Kotty am Kerala_686587 

56. Rékha 
D/oo H. NO. R-B-270 
Sector..6 R.K.Puram 
New Delhj_22. 

Sheen,a Mathew 
D/o 
R/o B-9, HOOUSC No.350 
Sector_•Iii RohjI 
De1hj85 

01 
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58. Bincy K.Kcjrjakose 
01° K.I.Kcjrj,0 
R/o Kandathil House 
P.O. Alattuchira 
Dist.Erku1am 
Kerala. 

59. 	Kavita Ranj Tyagi. 
0-184 
Auchandi, Road 
PIO 'Bawanao Vall(r,jkl Chauaj 
Wali, New Delhj._39 

60, Manju Sebastian 
D/o Mr.Sebastjan 
R/o Olickel (House) 
P.O.Baj, ViParpp 
Dist.Kasaraerob Ker1 

Dericy Mathew 
D/o MI".N.K.Matt.iew 
Rio Kottamur-ry 
P.O. Jhrtck000jjhan, 
Changanacherry 
DiSt.Kottayam Kerala. 

Jisha J00sph 
D/o Mr. Joseph 
R/o Nelpurackal (H) 
Vazhply West 
P.O.Changaflasherr 
Dist. Kerala. 

Jaimo], Joseph 
D/o 	Mr. V.A. Josep 1  
R/o Anadath House 
P.O.T.Upuram Vaikom 
Di.5t.Kotty 	Kerala. 

64. 	ROSh1 Purinoose 
0/0 Late Mr-•P. P. Punnoose 
R/o Pachikara House 

P.O.Kolanj, DIst.Thodupuh 
Kerala-6 85584 

GijI Paul 

Rejiv Gandhi Cancer Institute 
Sector.... V, Rohjr 
New Delhi-85 

66, Reena Thomas 
D/o Mr;Th'omas IJevasia 
R.o Vallamdarampjl (H) 
P.o. Pandankary 
Dist.Eoathua 	7. 

Alanpuzh, Kerala. 



Nisha Jacob., 	

'V C/a Liji J.Puthkody.  
Room No.38 
AIIMS, Ansari Nagar 
New Delhi. 

Nisha Joseph 
D/o Jacob George 
R/o Puthukudyil (H) 
P.O .Thuruthy 
Dist.Changanacherry •Kuttayaff, 
Kerala. 

Sunita Joel 
D/o Santosh Joel 
R/o 3-3/257, AShok Vihar 
Wazirpur, Delhi. 

Shiny Kurian 
Nurses Hostel 
Dr. B. S.A. Hospital 
Sector 6, Roh1j 	

... Applicants 
(By Dr.Suman Bharadwaj & 
Ms.Mrjdula R.Bharadwaj, Advocates) 

vs. 

Directorate of Health Services 
Government of NOT of Delhi 
Through its Diector 
Karkardoma Delhi. 

Delhi Staff Service Selectior Board 
Through its Secretary 
Karkardoma Delhi. 

3. 	
Dr.B.S.Ambedkar Hospital 
Through its Medical Superintendent 
Sector_6 
Rohij 
New Delhi. 	

....Respondents 
(By 

Shri Vijay Pandita, Advocate) 

Q 

1.M. Daisy T. Ph1lp, 
D/o Late Mr. T.P. PhIlip, 
R/o 405,Aruna Apartment 
Railway New Colony, 	* Visakhapatnam And1. 	Pradesh. 

2.Ms.Neerupa Sharon Dawson 
D/o Late Anjony, 

R/o Manathra Pathinanchil (I 
P.O. Thayuamkary, 
Villa - Edathua, Dlstt.Auleppey,  Kerala. 



3.MS.Monsamma Anjony, 
D/o Late Anjoriy, 
R/o Manathra Pathinanchil (H), 
P.O. ThaYuafflkary, 
Villa 	

Edathua, D1stt.A11ep0 Kerala. 

4 -Miss Sheena Cyrjac 
D/o Mr. Cyria, 
R/o Kodikulam (H), 
P.O. Pudun, 
Dlstt. Mattakkada Kotty, 
Kerala. 

5 .MissAncy M.M. 
D/o Late M.T. 	Mathew, 
R/o MooZhatjl 	(H), 
C/ø Elite Bakery, 
P.O. Karjmkunnam 	H 

Dist, Thodupuzia, 	IOukkj4 Kerala, 

6.M1 	Jaya Kumari, Nair, 
D/o Mr. K.K. Nair, 
Police Radio Station, 
Wireless Colony, 
Pension Bada, Raipur, 
Chatnas. 

7 .Deepthj K.E3. 
D/o Mr.Balakrjshan Nair, 
R/o Kakkarittu (H), 
P.O. Puthupadriya Ram, 
Dit, IdUkkj, Kerala. 

8 .Ms.Jjnu M. Jose, 
D/o Mr.M.V. Josekutty, 
R/o Mariiyamker&yll (H), 
P.O. Kilidoor North, 
Dist. Kottalam, 
Kerala. 

9.Ms.Sjnjmol E.K., 
D/o Mr,E.T. Kujunju, 
R/o Edampanayil House, 
P.O. Kalampoor, Via - Piravo,, 
Dist. Ernakulam, 
Kerala_686664 

10 -Miss Sinimol Mathew, 
D/o Mr. Methew, 
R/o Puthusseril House, 
P/o Athirampuzha 
Dist.Manackapadam Kottayam 
Kerala_686562 

, '- 



11.Mjs Sholly Thomas, 
D/o 	Thomas Varphese, 
R/o Flat No.462, Pocket . 5 
Sector..-2, Rohini, 
Delhi-110085. 

12.Miss Sijimol Philip N. 
D/o 	Philip, 

R/o 900/A, Avaritika,sector_z, 
Rohini, Delhj...110085. 

13.Njsha Catherine Jacob, 
R/o Saroj Hospital, 
Sector-14, Madhuban Chowk, 
Rohini, Delhi.-110085, 

14.Miss Suma Sebastian, 
D/o Devasia, 
R/o Vayaljl House, 
P.O. Amayannor, 
Dist. Kottayarn,Ker 

15.Saly Gervasis 
R/o Brahm Shaktj Hospital, 
U-1/78, Budh Vihar, 
Delhi-41 

16.Deepthj Philip, 

R/o Sunder Lal Jain Hospital,, 
Ashok Vihar,phase - Ilird, 
New t)elhi-110052 

17.Tessy Joseph, 
D/o Mr.K.p. Joseph, 
R/o Kunnappillil (H) 
P.O. Karimannoor, 
Dist, Thodupuzha Joukki, 
Kerala. 

18.Saly Joseph 

C/c - Mr. N. N. Chudhary, 
R/o FE 	25W-A, Near Trikona Park, 
Lami Nagar, Deihi-92. 

1.9. Swastika, 
D/o - Mr. Nirrnal Bhakat, 
R/o - 0-9, Khetrj, 
Dist. -Jhunjhuny, 
Rajasthan....333503 

20.Biricy George, 
D/o Mr.Varkey George, 
R/o Valozhukkathu House, 
P.O. Peroor, Dist. Kottayam 
Pin - 686637, Kerala 

21.Indurol K.M. 
D/o Mr.K.T. Mathew, 
R/o Kochupalambil (H) 
P.O. Vahitha1a, 
Via - Thoclupuzha,Kerala, 

11 
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22.B1ny Jacob, 
D/o Mr. Jacob, 

R/o Kurianthanathu (House), 
P.O. Ararigu, Via-Naduvil 
Dist. Karinur - 670582 Kerala 

23.Njhj Joseph, 
0/0 Mr.Thankaohes Joseph, 
R/o - Puljkkattll (H), 
P.O. Kuninji, Via 	V.azhithala, 
Dist. Idukkj, Kerala. 

24.Jol0y Thomas, 

D/o Mr. P.J. Thomas, 
R/o Jojy Thomas, Váyalil Pacherjl(H) 
P.O. Kottayarfl,Kerala 

25.Kebjta Upreti, 
D/o Mr. K.K. Upreti, 
R/o G-76,Ansarj Nagar 
New Delhi. 

26.Gjnu Varghese 
0/0 Mr. V.K. Vasgher, 
R/o Kakich1sayj (H),Deloorkaver,  
C.P.o. Peruventhana,ii, 
Dist. Idukia - 685532,Kerala 

27.Anjla M. Abraham 
D/o Mr. M.M. Abraham, 
R/o Mazhukunr,el (H), 
P.O. Thunnallor, Mevolloor, 
Dist. Kuttayam,Kerala 

28.Ms.Bincy Kuriakose, 
D/o Mr. Kuriashose Joseph, 
R/o Kunnappi1j House, 
P.O. Chennjkuzhi Dist. Idukkl, 
Kerala. 

/ 
29. Bindu Joseph, 

D/o Mr. T.K. Joseph, 
R/o Thczhuthukara (House) 
P.O. Malakkalu, 
Via - Rajapuram, 
Kasaragod, Kerala. 

30.Manjt1a Mathew, 
D/o Mr. K.U. Mathew, 
R/o Kunnatbu Maleylle (H) 
P.O. Karrackanalo, Via - Manasthavady,  Dist. 	Wayanad, 
Kerala - 670 645. 

Sl.Mathew Joseph, 
S/0 Mr. K.A. Joseph, 
R/o Kandathil (Ho), 
P.O. Kanchiy, 
Dist. Kakkontukadaldukkj 
Kerala-68551 1 



32.Arrju Prakash 
D/o Mr. Jal Prakasi, 
Rio House No. WZ-220, 
Naraina Village,N 	Delhj-28. 

33.Sunjta Kumari, 	 • 
D/o Mr. J.S. Tanwar, 
R/o 41A/5A, Sadhu Nagar, 
Palam Colony, 
New Delhj-45 

34.NIsha Antony, 
D/o Mr. N.M. Antony, 
R/o Nanibelil House, 
P.O. Kodikulam, 
Dist. Thodupuzha, Idukkj, 
Kerala-685582 

35.Mrs.Jajby Susan John., 
W/o Mr. P.J. John, 
R/o Plavjlavk .  Puthen Veeru Karavaloor, 
P.O. Punalur, Distt. Kollam, 
Kerala. 

36.Suma Varghes, 
R/o A-870, Sector 0 2, 
Rohjni,Delhj85 

37.f3lessy E.T. 
D/o Mr. E.U.Thankachow, 
R/o Edauoor House, 
P.O. PUliyoor, Chewuannur,  
Dist. Aleppy,Kerala 

38.Bincy Jacob, 
D/o Mr. K.J. Jacob, 
R/o B-9, House No. 350, 
Sector_Ill Rohjj, 
Delhl-85. 

39.Celjne K.S. 
D/o Mr-K.V. Sebastian, 
Rio Kootlyanjyji House, 
P.O. Chemmalmattom, 
Dist. Kottayam_686524 Kerala. 

40.Suma Jacob, 
0/0 Mr.Mc•  Jacob, 
R/o Muthiranthichal (H), 
P.O. Kurichithanarn 
Dist. Kottayam,Keraja 

l.Princy Philip, 
0/0 Mr. Philip, 
R/o Princy Philip VayaIll House, 
P.O. Bethel, 
Dist. Joukkj,Kerala 

0 



/ 

42.Maya G. 
0/o Mr.Goanatn Nair, 
R/o 1 l9 /I,Resjdentjai A Complex; 
New S.J.H. Stafl Quarters, 
West Kidwal Nagar, 
New Delhj-23 

43.Marnta Sharma, 
D/o Shri S. K. Shariyia, 
R/o D-1 79, Prashant Vihar, 
Rohiril, Delhj-85. 

44.Binny Pappachan, 
D/o Pappachan, 

R/o Chandel Kollamporambil, 
P.O. Thblayolaparambu, 
Dist. Kottayam,Kerala 

45.Lovely P.B. 
D/o P.C. Baby, 
R/o Pariackaparambil (House), 
P.O. Manickamang. 
Via Kaladyu, E.K.M.,}<eraia 

46.Jincy Cherlyar,, 
D/o Mr.Chereyas Mathal, 
R/o Kunampurath (H) 
P.O. Nazreth Hill, 
01st. KottOn yarn, Kerala 

47.Surna Nair,M. 
D/o Late M..N.Rajagop, 
C/o Sunji Kumar, M. 
276 - B.P.O,, J.N.U. 
Dist. Munirka,New Delhi 

48.Jjsha K.V. 
D/o K.Velayudhan Nair, 
R/o Kanjiramattathu, 
P.O. Vaya1, Dist. Kottayam, 

Kera1a68658 7. 

49. Rekh, 
D/o H. NO. RB-27O, 
Sector-6, R.K. Purarn, 
New Delhj.22 

50.Sheer Mathew, 
D/o Mr.KS. Mathew, 
R/o B-9, House No. 350. 
Sector - III, Rohini, 
Delhl-85. 

51.Bincy K.Kciriakose, 
0/0 K.I. Kciriakose, 
Rio Kandathil House, 
P.O. Alattuchira 
Dist. Ernakulam 
Kerala. 
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5Z.Kavjte Rani Tyagi, 
C-184, 
Auchandi Road, 
P.O. BaWarla,Valmiki Chaupal 
Wall, New Delhj-39 

53.Manju Sebastian, 
D/o Mr. Sebastian, 
Rio Olickel (House) 
P.O. Balal, Via Perappa,  
Dist. Kasaraerob Kerala. 

54.Dency Mathew, 

D/o Mr. N. K. Mathew, 
R/o Kottamurry, 
P.O. Jhrickoojjham 
Changanachery,  
Dist. Kottayam,Kerala 

55.Jisha Joseph, 
D/o Mr. Joseph, 
R/o Nelpurackal (H), 
Vazhapally West, 
P.O. Changanashy,  
Dist. Kerala. 

56.Jajmol Joseph, 
0/0 Mr. V.A. Joseph, 
R/o Anadath House, 
P.O. T.U.Puram, Vaikom, 
Di$t.KottayamKerl a. 

/ 

57.Roshni Punnoose, 
D/o late Mr. p.p Punnoose, 
R/o Pachikara House, 
P.O. Kolani, Dist,--.  ThOdUpU2h--
Kerala_685584 

58.Gijj Paul 

Rajiv Gandhi Cancer Institute, 
Secto_V, Rohjni, 	 . 
New Delhj-85 

59.Reena Thomas, 
0/o Mr,Thomas Devasla, 
R/o Vallamdarampjl (H), 
P.O. Paridankary, 
Dist. Eoathua, 
Alan puzha Kera].a. 

60.Njsha Jacob, 
C/o Lljl J. Puthkody, 
Room No.38, 
AIIMS, Ansari Nagar, 
New Delhi. 

6 1.Nisha Joseph, 
0/0 Jacob George, 
R/o Puthukudyll (H), 
P.O. Thuruthy, 

9 
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Dist. Chahganacherry Kuttayam, 
Kerala. 

62.Sunjta Joel, 
D/o Santosh Joel, 
R/o J-3/257,Ashok Vihar, 
Wazirpur, Delhi 

63.Shiny Kurjan, 
Nurses Hosto1, 
Dr.B.S.A. Hospital, 
Sector-6,RohiI 
Delhi-85 	

Applicants 

(By Dr.Sumant Bharadwaj with Ms.Mrjdula Bharadwaj, 
Advocates) 

-ver S US- 

Directorate of Health Services, 
Governrr)ent of NOT of Delhi, 
Through its Director, 
Karkardoo .Ia Delhi 

Delhi Staff ServiceSeletjon Board, 
Through its Secretary, 
Karkardooma, Delhi 

Dr.B.S.AJ1.Ibedkar Hospital, 

Through its Medical.Superintefldeflt 
Sector - 6, RohinI, 
New Delhi, 

(By Shri Vijay Pandita, Advocate 

O.A.27Jzooz 
7/  

l.Manindra, 

D/o Mr.Surjeet Singh Panchhj, 
G-27/218, Sector-s, 
Rohjrii, Delhi-85 

2-Miss Sujamol K.S. 
D/o Mr. G.Samsu1 
R/o Kombjkunnathu House 
Valathode, P.O. Edapuzha

, 
 

Via - Payam, Dit. Kurinur (DL) 
Pin -6 707 04 

3.Beena M.I. 
D/o Mr. M.O. Inasu, 
R/o Muttanthotty (H), 
P.O. Kuttikad, 
Via Chalakudy, 
Dist. Trichor, Kerala. 



4.MS.Yasmeen,. 
D/o Mr. Mohd. Yrneen, 
R/o 841, lInd Floor,Kra 8ang 
Chndnj Mahal,DarYa Ganj, 
New Delhi 

.APpljcants 

Advocates) (By Dr.Sumt Bharedwa With MS.Mrldule Bharadwaj 

-Versus.... 

Directorate of Heaih Servico5 
Government of NCT of Delhi, 
Through its Director, 
Karkardoom Delh 

Delhi Staff Service Selectjo Board, 
Through its Secretary,  
Karkardooma, Delhi 

Dr.B.S.Ambedkar Ho5pt8l 
Through its Medical superintendent 
Sector 6, Rohij, 
New Delhi. 

Respondents 
(By Shrj Vijay PanditeAdvocet 

Qj21Q  

l.Ravinder Kumer Joshj, 
R/o House No. E-22t 
Choudhry Fatei Singh Marg, 
New Usmanpur Delhi 

Z.Sharad KCU$hjk 

R/o 305, Pocket 8-5, 7 	
Section8,Rohifll 
Delhj_85 

S.Vjkas Messy (Jr.Radjo Grapher) 
C,'o Berar,, Messy, 
L.I.G. FlatS,Ground Floors 
H.No. 7G9Pocket._II,Secto.r 21, 
Rohini, Delhi. 

4.Ramdhjraj (O.T.Tecfi) 
R/c, House No. RZ/C_30, 
Vishnu GarcienKy 
New Delhi. 

5. Pares Nath, 
R/o House 
New De1hi83 

(By Dr.sumant Bharadwaj with 
Advocates) 	 Ms.Mrjdja 

-versus.... 
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Government of N.C.T. of Delhi,.  
Through Principal Socretry, 
Directorate of Health Services, 
9th Level, A Wing,Delhj Secretariat, 
New Delhi-2. 

Delhi Staff Service Selection Board, 
Through its Secretary, 
Karkardooma, Delhi. 

Dr.B.S.Ambedkar Hospital, 
Through its Medical Superintendent 
Sector - 6, Rohjni, 
New Delhi. 	

...Respondents 

(By Shri George Prackeri, Advocate ) 

j48 

1.Chandep Kanta Gautam, 
/o Shri Ashwanj. Kumar, 
R/o 1225, PaposianStreet 
Narela,De11j....4O 

2.Meena, 
W/o Shri Lokesh Kumar, 
R/o 67-A, Nehru Enclave, 
Ali.pur,Delhi. 

3. Lovely Rani Arora 
D/o Shri Baldev Raj Arora, 
R/o 177-B, South Anar Kali, 
Deihi-gi 

4.Shashi, 
/ 	 D/o Shri. Jai Singh, 

Rio H.No.567, P.O. Mukhmel Pur, 
Delhi-36 	

... Applicants 

(By Shri S.K. Gupta, Advocate) 

-versus-- 

	

1. 	Govt. of NCT of Delhi, 
Through Chief Secretary, 
Delhi Secretariat, 
I.G. Stadium, IP Estate. 
New Delhi. 

2....Secretary .(Health), 
Govt. of NOT ofOel 	•fl 
9th Level, Delhi Secretariat, 
I.P. Estate,New Delhi-2. • ,. 

	

'3. 	Medical Superintendent, 
Maharishi Balmiki Hospital, 	• • 
Pooth Khurd,Delhj...39 



4 

I 

4. 	Educatjo,mi Consultant India Ltd., 
Through its Project Manager, 
Sector-16, Noida (U.PU. 	...Respondents 

(By Shri George Paracken, Advocate) 

0 
Q!A..t21LZLZLO2 

Marioj Kumar 
S/o Shri Mangat Ram, 
R/o H.No.89, 1st Floor, 
Satya Niketan, Moti Bagh.-II, 
New Delhi. 	

...Appljcant 

(By Shri S.K. Gupta, Advocate) 

-versus- 

1 . 	Govt. of NCT of Delhi, 
Through Chief Secretary, 
Delhi Secretariat, 
I.G. Stadium, IP Estate. 
New Delhi, 

Secretary (Health), 
Govt. of NCT of Delhi, 
9th Level, Delhi Secretariat, ., 
I.P. Estate,New Oelh.j-2. 

Medical Superjntender)t 
Maharjsfj Balmiki. Hospital, 
Pooth Khurd,Delhi_39 

Educational Consu1tat India Ltd., 
Through, its Project Manager, 
Sector16, Noida (U. PU., ... . 	. .. Resbbrdents, 

(By Shri George Paracken, Advocate) 

QA2i4Jje2 

l.Vi jay Kumar Ojha, 
S/0 Shri Balikaran Prasad Ojha, 
R/o House No.921 
P00th Khurd,Delhi_gg 

Z.Krjshan Kumar 
S/o Shri Umed Singh, 
R/o House No.318, 
Village & P.O. 
Lalpur,Delhi....81 

3.Sanjeev Kumar 
S/o Shri Sur,j1 Kumar, 
R/o H.No.459, 
Durgapur Extension, 
Shahdara, Delhi.-32 

/ 
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4. KarnIni. Kaushal, 
C/a Rajender 
H.No.6, Garhj 
Bakhtawar Pur 
New Oelhi.36 

5.Anjta Rarij, 
0/0 Ravinder Kumar, 
H-3/95, Sultan Pun, 
Near Shanj Bazar Market, 
Nanioi,New Delhj-41. 

6.Indu Kaira, 
0/o Shri S.M. Kaira, 
Road No. 64, 
H.No.5,West Punjabi Begh, 
New Delhj-26 

7.Anju Bela 
D/o Shri Mahender Singh 
H. No R-233, 
Mohan Garden, 
Peeal Bale Chowk, 
Near Uttam Nagar, 
New Delhi-59 

8. Laxmi 
W/o Mr. Bin Rem 
C-34-A,IInd Floor 
Hari Nagar, 
New Delhj-64. 

9.Bindiya Rni, 
D/o Shri Leej.a Knishan, 
156, Gajjee Katra, 

/ 	 Shahdara,, 
Delhj-32 

lO.Kausar Jahan, 
0/0 Shri Noor Hasan, 
H. No. 46, 
Nand Nagari, Janta Flats, 
Near G.T.B. Enclave, 
Delhi. 

ll.Poonam Rani, 
0/c Shri Mahender Prased, 
H. No. 195, 
Viii. & P.O. Ghoga, 
Dolhj-39. 

12.Sanyogjt Vashist, 
0/0 Shri Tare Chand, 
Village & Post Office Chhawla, 
New Delhj-71 

13.Seevari Des 
S/c Shri Mangal IDes, 
M.B. Hospital, 
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Nursing Hostel, Room No.9, 
Pooth Khurd, 
New Delhi-39. 

14.Maljsa Susan K. Mathew 
.D/o Mr.Mathew K. 
C/o John Joseph, 
28-A, LIG Flat, 
Pocket - E,GTB Enclave, 
New Deihi-93 

15.Priney K. Jose, 
NO Jose, 
Rajeev Gandhi CancerInstitute 
& Research Centre, 
Rohini. Sector -5, 
Delhi-85 

16.Sindhu K. Vasu, 
D/o M.K. Vasu 
Mata Charideri Dcvi Hospital, 
C-I Janak Purl, 	* 
New Delhi. 

17.Praveen Singhal, 
D/o Rohtas Singhai, 
C-499,Vlil. Devil, 
Gupta Wail Gail, 
New Delhi-62. 

18.Poonarn Sidhu, 
D/o Baldev Singh, 
H.No. 108, 
Gandhi. Vihar, 
Near Mukherjee Nagar, 
New Deihi-9 

19.Anjze Bharatham, 
C/o Bharatham, 
41 4-A, DDA Flats, 
Gazi. Pur Dairy Farm, 
Delhi-96 

20.Shagupta Bano, 
0/0 Mohd. Shoyab, 
H. No. 1321, Pahari Imli 
Choori. Walan,Jama Masjid, 
New Delhi-6 

21.Sushma Dcvi, 
D/o Ramkjshan, 
H. No. 1049, 
Behind Petrol Pump, 
Bawana,Delhj-39 

22.Sushma 
0/0 Banarsi Dass, 
WZ 95m 80 Sq.Yard, 
Tilak Nagar, 
New Delhj,-18 



 

33.Nagesh Mishra 
S/o Shri Urnesh Mishra, 
WZ-132,Lajwantj Garden, 
(Narila Rai),Jariak Pun, 
New Delhi. 

\J 

7-I  

Sunita, 
W/o Mr.Prem, 
Y-P-59-A, 
Pitam Pura, 
Delhi-34 

Ganesh, 
S/a Karu Pandit, 
M.B. Hospital, 
Pooth Khurd, 
New Delhi-39. 

36.Naveeri Mishra, 
S/o Ram Suresh Mishra 
H. N.o.4,Type - IV, 
New Residential Complex, 
Tihar Jail, New Delhi. 

37.Gooal Sharma 
S/a Rajesh Sharma 
H. No.9, Parda Bagh, 
Darya Ganj, 
New Delhi-2 

38.Amit, 
S/a Shri M.L. Gupta, 
Al/i 83, Hastsa]. Road, 
Uttam Nagar, 
New Delhi-59. 

(By Shri G.D. Bhandari, Advocate) 

-versus- 

Govt. of NCT of Delhi, through 
The Chief Secretary, 
9th Level,Delhj. Sachivalaya, 
I.P. Estate, 
New Dolhi-11000. 

The Secretary (Health). 
Govt. of NOT, 
9th, Level, Delhi Sachivalaya, 
I.P. Estate,New Delhi-2. 

The Medical Superintendent, 
Maharishi Balmiki Hospital, 
Pooth Khurd,Delhj-39. 

(By Shri George Paracken, Advocate) 

Applicants 

Respondent 



By this common order, we propose to dispose of 

OA.N05.2732/2002, 2543/2002,2739/2002 2754/2002, 

2912/2002,  3148/2002, 	145/2003. 	Questions 

involved in all the applications are idntjca1 

However, for the sake of convenience we are taking 

the facts from OA No.2732/2002 (Maflindra & Ors. 

vs.Djrectorate of Health Services and Ors.) and 

also with little difference, the facts in OA 

No.2754/2002 (Vijay Kumar Ojha and Ors. 
	V. 

Government of Nd, Delhi & Ors,). 

2. 	
In the Case of Manindra and Others, the 

applicants are working in different hospitals under 

the óontrol of the respondents 	They are workig 

as Staff Nurses etc. In response to their 

appijcatiors they had been called' for inte~view in 

March 2001 along with others. They were appointed 

in the scale of Rs.50
00..80001. on temporary basis 

and the terms of the appointment were:- 

a. The candidate sponsored against the 
SC/ST/OBC category will have to produce 
the caste Certificate issued by 
competent authority.  

He/She get his/her medical examination 
done within one week from the Hospital 
for whjc, appointed and, if found unfit 
and contract appointment shall 

	

Withdrawn with immediate effect. 	
stand 

 

He/She should get his/her resigns before 
the completion of tenure he/she is 
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required to give advance flot,ce of 07 days, failIng which an amount eQuivalent 
to 07 days will be recovered from him/her. 

In case of COfltjjU5 
absence of more 

than 3 days the service shall be liable 
to be dispensed with, without.a 
	prior notice. 

Delay i completing the formalities may 
delay the release of salary and will 	be 	his/her 	

this 
Individual 

He/she is hereby directed to report to 
Medical Superintendent Dr.Baba Saheb Ambedkar Hospital 

ROhini withjr three days of reôelpt of this appointment letter, 
contract 	appointment 	failing Which the 
Withdrawn 	 offer shall stand 

The appointment was, made on contract 
basis for a period of'89 days or till regular 

 Incumbent is appointed, 
earlier. 	 whichever is 

When the applicants were under the threat of 

disengagement from the Paramedical Posts like Staff 

Nurse etc., they PreforredQA No.2157/200 
	(ShrI 

Shashi Kala & Ors. V. 
Directorate of Health 

Services and Ors.. 
The same 	

d been' disposed of by 	
this Tribunal on 249. 2002 and a consent orde 

had been passed:.. 

'In O.A.311/2001 entitled Lailt Kumar,  Vimal Vs.Goverflment of NOT Delhi, 
Tribunal had disposed of the 	 this 

application With following directions: 

"a 	
Respondents are directed that n the 
event of aPPointing candidates on 
regular basis to the post of OTT, the 
cljms of the applicants herein for 
the said post should be Considered 
While Considering the same, their 
experience of service already 
rendered Should be taken into account 
and proper 

weightage should be given 
to the same. Age relaxation and 
covering of experience may be made as 

A. 
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7' 

per DOPT guide-lines arid,. judlciai 
Pronouncements on the subject. Till regular appOjr.5 

are made, 
appljc5- services should not be terminated 

b) 	
Respondents to make Payments of the 
salary as admissible to regular 

OTT due to the applicants within a period 
of two weeks from the date of receipt of a Copy 

of this order, if not 
already paid. The applicants will be 
entitled to future pay 
princip 

	

	 Ofl 	the 
of equal work for equal Pay at Par with regular employees. 

a) 	
Recover-jes made from the salary of 
the appljcar5 shalj be refunded to 
them immediately. 

2. 	
It is not in controversy that the 

applicants are identically placed and, 

on 
therefore, the present O.A. 

be disposed of the same lines. 
accordingly. 	 Order is made  

	

3. 	Th 
had already iSsUed an 

employment notice in the Hindustan limes or, 

21.1.2002 	
Therein certain. Posts had ,been 

advertised and the employment notice indicated With 

respect to Senior Rad1ogrp 	
Radiographer,  

Technician 0.1., Assistant O.T. and StaffNurse 

as 1.trider : - 

"Department of Health & Family Welfare 

9th Level, A-Wiflg,DOlhj 
Secretarjat,New Delhj..jiü. 002. 

Application on Prescribed form are 
invited by 18th February, 

	

eligj 	
candidate for the fo 2002 from the 

llowing POsts 

/ 

Post/Name of the No.of the Posts 
Code post. 

Total 

1/02 Senior - 

Radiographer 06 05 - - 01 

NEI 



2/02 Radiogrp 	 40 	22 	05 	03 	iQ 
3/02 Technician O.T. 	41 	22 	06 	03 	10 5/02 AStt 	T. 	07 	05 	Oj 	01 

After 
the decision of this Tribunal as referred to 

above, the respondents had Issued another 

advertisement giving notice to the candidates for 

the posts of Paramedical staff that a written test 

of one hour duration would be held on 

The 	 29 .9.2002 

result had been declared on 12. 10.2002 of the 
written test. 	

The Roll Nos. of the SUCCeSSfUl 

candidates In different disciplines had been 

declared but the following Note had been added 
therein 

NOTE - I 	The 	result 	is 	PROVISIONAL Sublect to and the following conditions. 
 

The eligibility for 
each post as per the Prescribed qua lification/expoj recognjed from institution will 	be Verified before 	issuing the 
offer in case 1ne1ig 	j 	 found as 

they 	 per 	Recru1t,ent Rules, 
of offer 	
will 	

not be entitled to 	get 	the 

 Relaxation 	claimed 	by category 	 the 	reserved the 
 will 	be allowed after only verification 	of 

erage 	 certificates. Overage/ufl 
candidates 	will 	be disqualified for appointment. 

 candidates 	of 
, 	reserved 	categorj 	5 will 	have to 	produce necessary 	certificates 	issued Delhi from to 	claim 	the reservation 	 benefit 	of However 

reservation 	to exservjcomen and handicapped 
Will 	be catego,*j5 

provided as Per instructions 
	if found oljgible  

2. 

A The Result does not necessarily indicate the 	merit. 	The merit  wi 1 ate r 	 11 be 	decided 
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The 	Depar,  tmen t 	does 	not 	t&ke responsjbl11t 	 any
j  error. 	

for 	any 	Clerica1/ty,nq If 
error, 	the 

there 	is 	any 	inadvertent 

rectifjcaton 
Same 	is 	Subiect to  

vCrfy 	the candidates 	may result 	frorri Recruitment 
Deptt. 

Technical Cell. 	Near 	PhYsiotherapy Lok 
(Delhi 	Gate) 

Nayak 	Hospital, 	i, 	J.N.Mar- g from 
office hours. 

.  18 	10.2002 	during 

There are no Posts for male nurse in the 
nursing cadre at present 	In case any 
of the male candidates have been 
declared to have nassed t  they may not get any appointment now. 

The offer of appointment will be made 
subject to the availability of vacancies 
and the result as such, does not 
guarantee the appointment 

All candidates will be separately 
intimated 	by 	post 	also 	after verification of the documents 
	No separate enquiries will be entertained 

from any candidate 

By virtue of the present applications the 

concerned applicants seek Puashing of the result 

declared 	on 	2. 10.2002 and 	to 	direct 	the 

respondents not to issue the appointment letters to 

the successful candidates and for holding a fresh 

test for recruitment to the Paramedical Posts. 

Various pleas in this regard have been taker). 

4. 	
In the case of Vijay Kumar Ojha and 

others, in OA No.2754/2002, the basj0 facts are not 

any different but suffice to say that the Maharishi 

Balifilki Hospi, P00th Khurd, De1)i had been 

opened to fill up certain posts and an 

advertisement had been published in this regard. 

3. 
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The relevant portion of the same reads:- 

Applications are invited for the posts 
in Maharishi Bairniki Hospital as mentioned below. 	

The application forms are available 
at the Offj00 of Medical Superjrtoflder)t of 
the Hospital on cash payment of Rs.lO/- each 
(Rs.2/- for 

SC/ST/OBC candidates) during the 
offj00 hours between 10.00 AM to 3.00 PM from 
the date of Publication till 3rd September, 

 2001. 	
The appointment to the aboveposts 

will be purely on contract basis initially 
for 89 days extendable upto One year subject 
to Satisfactoiy work & conduct 
regular appointment, 	 or till 

whichever 	is earlier..... 

ELIGIBILITY 

/ 

I . 	
Eligibility condi tion is annexed 

with the application form for each category 
of posts. 	

There is a separate application 
form for each category of posts. 	InterviEw 
will be held at Maharishi Balmiki Hospital, 
P00th Khurd, New Delhi. Inter hospita' 
transfer not admissible. The 

complete in all respects should reach Office 
of the Medical Superintefldert MB Hospital, 
P00th Khurd, New Delhi on or before 4th 
September, 2001 by 4.00 PM. Incomplete 
application will be summarily rejected and no 
correspondence will be entertained on the matter. 	

No separate call letter will be 
issued. List of candidates eligible for 
interview alongwith date of interview will be 
displayed on the notice board or, 7.9.2001 (1 . 00 PM) 

In pursuance of the interviews that were held, 

certain persons including the applicants in this 

application had been selected. The selected 

persons had undergone the medical examination 
	The 

offer ofappojn)t,en,t in the case of Shri Vijay 

Kurnar Ojha amongst others indjcated 

Consepuent upon his selection, 
Director, DHS, is pleased to appoint Sh.Vi jay 
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Kumar-  Ojha on purely contrct,basjs for a 
period of 89 days or till regular incurnbent 
is appointed which ever is earlier. He is 
appointed to the post of Radiographer in the 
pay scale of Rs.5000-8000/- plus admissible 
allowances on the following terms and 
conditions. 

Subsequently, an order was further passed taking 

Shri Vijay Kumar Ojha as Radiographer on the 

strength of the Hospital which reads:- 

' 	 In pursuance of approval of Director of 
Health GNCT of Delhi Vide No. D/2803/DHS dated 
18..2001 	and 	appointment 	letter 
No.F, l(71)/Estt/MBH/2000/137 	dated 24.4.2001 
issued by M.S. M.B.Hospi-tal, Sh.Vijay Kumar 
Ojha, Radiographer on purely contract basis 
for period of 89 days or till regular 
incumbent is appointed and consequent upon 
his 	joining. 	Sh.Vi jay 	Kumar 	Ojha, 
Radiographer is hereby taken on strength of 
this hospital w.e.f. 	26.4.2001 (FN) for 89 
days to the post of Radiographer in the pay 
scale Rs. 5000-8000 plus usual allowances as 
admissible. 

Like others, applicants in the case of 

M-anindra & Ors. 	in OA No.2732/2002 had also taker, 

the test. They were not selected and by virtue of 

the present application, they also seek quashing of 

the selection and the process of selection that has 

been effected by the respondents. 

The learned counsel for the applicants in 

the case of Vijay Kumar Ojha & Others, asserted 

that though the appointment letters indicate that 

the concerned persons had been appointed only for,  

89 days but in fact it was a regular appointment. 

In this regard, he relies upon the subsequent order 

that had been passed whereby Shri Vijay Kumar Ojha 
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and others are mentioned to have been taken on the 
streng 

	

	

the hospltai on 26.4.2001 as 

According to the iear:ed counSel 
once the words 	

taken on thestrength of this 

are regular 
OccLrrod it clear'y Indicates that they 

7. 	
The COfltettion so much thoug 
	

of is 

whl 

simply stated to be reiectod 
	

The 0ffice Orde,- 

that has already been referred to above indicates 

b 	

the sa 	
app1jca,t were appolntCd 
	cont ract 

asis only for 89 days till regular incumbents were 

appointed Therefore, the words "taken on 

of 
thIs hoSpai. 

its strength and Colour f rsecessarily wifl draw 

rom the earlier Words 
referred to above 	

The latter part car)rot be read 

in isolation of the first. The order has to be 
/ 	read 

as a whole and thereafter an appropriate 

meaning has to be drawn. 
	

It clearlyIndicates that the Cpplicaflts Shri 
Vijay Kumar Ojha and Others had 

simply been appointed for 89 days 

basj5 

	

	 on contract 
The Plea1 therefc)re necessarily has 

to  be  rejected 

8. 	
In that event1 

 it waconter)ded that the 

selection has to be effected by Delhi Services 
Selection Board 	This 

Is a body that had been 
created for holding the Selectio, for 

	

had 

Posts 
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in the National Capital Territory of Delhi. While 

herein the test was said to have been conducted by 

the Educational Development and Consultants India 

Limited. 	According to the learned counsel, the 

power as such should not have been abdicated and 

once such an power has been abdicated, the whole of 

the examination conducted by the private body 

necess-arily must be quashed. 

9. 	Before us4 the same controversy has been 

raised as to whether the Educational Development 

and Consultants India Limited is controlled by the 

Government or not. We deem it unnecessary to go 

into the said controversy because the same is not 

relevant. 	Admittedly, it was an objective type of 

written test that was held. With the development 

of science, the papers could be checked in a 

computerised manner. The Educational Development 

and Consultants India Limited had only been engaged 

to hold the test. It was not that the test was 

being conducted by it. If for purposes referred to 

above, a body has been given a chance to hold the 

test in order to facilitate early declaration of 

results and manual power is avoided, there appears 

to us, no illegality therein. 	The Educational 

Development and Consultants India Limited was only, 

therefore, the agency as was explained during the 

course of arguments. Resultantly, the said plea 



must also be held to be without any merit. 

Certain mala fides also were imputed in 

this regard asserting that the applicants who were 
( 

large in number had taken the test and none of them 

had qualified. However, our attention has. not been 

drawn to any instance in this regard so as to 

indicate that in fact the applicants had scored 

more marks and, therefore, this Tribunal should 

look into the matter any further. 

It has further been argued vehemently that 

when the result had been declared, the merit list 

that had been so drawn did not deniHp fh 

eligibility. According to the learned counsel, the 

eligibility has also to be looked into and once the 

eligibility has not been seen, the whole result 

must be quashed. At the outset, we deem it 

necessary to take note of the fact that once 

certain persons are allowed to take the test 

without deciding the question of their eligibility, 

this necessarily would imply that they had been 

allowed to sit in the test Provisionally. When the 

result was declared, ordinarily the respondents 

should have looked into the eligibility of the 

candidates in accordance with the recruitment rules 

but all the same this exercise was to be done at 

the earliest. 
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S 

I 

II 

29.8. 1997 had giveft the following ifiStruct105 

2. 	
The Supreme Court in the iudgeme.nt 

in the case of Indira Sawhney V. UniOfl India, 	
of A. 	

aija, validated the carry forward 	
rule under whjcj reservation5 a r e 

carried forward from year to year. However 
WhIje doing so, the Court also directed that the aPiitj0 	

of this rule, In whatever mannler it w 	
operated Should not result ir, the breach of the 50% rule. 
	In Other words, the Judgeme, 	laid do 	

that the number of vacartojes to be filled on the basis of reservation 	a year, 
including carried 

forward reservation Should in no case exceed the 50% .limjt. 	
It is therefore 

not flow to treat the current and the backlog resVa tiori o 
manner 	 serjara te 	footj figs in the contemplated in this Depar

s O.M. above. 
dated Apr3 	25, 1989 	 tinerit

mentioned 	in Para. I 

3. 	In 
above, 	or 

ew 
rotherositor,   statedthe Pupose of  of 

a 
and not 	the 

ying 	the 	rule year hasto be taken 
service 	or 

as 	the 	unit enti,-e 	strength of 	the cadre, the the unit, 	as the case 	may 	be. 
Thus, 	not more 	then, 	50° 	vacancies 
Ibasis 

f101uding in a 	Year, the backlog 	can be filled of 	reservation on 	the the 	light 	of for SCS/sTs/08c5 
vacancies 	for this, 	henceforti 	 In In 

the Purpo50 50% 	ceiling 
treated 

of a1icaj0 	of on 	reservation as 
instructions 

shah 	not 	be distinct 	group 	and 	the contained 25, 	1989 	may 
Cx tar) t. 

in 	the OM, 	dated Aprj be 	In 
as modified to 	this 

15. 

behalf 

Whj 	
Some attefflpt has been made on 

of the respondents In the first instance as 

to how the 50% quota has beer1 exceeded but during 

the °OUlSe of submission5 the learned counsel for 

the respondents conceded that they would only fill 

up 37 vacancies of the general candidates and an
,  equal number of 

the vacancies of the reserved 



cateciory candidates in accordance with the 

provisions of the recruitment rules and thereafter 

may hold a separate test in accordance with law. 

Keeping in view this concession that was made at 

the Bar, we have no hesittiori in concluding that 

whaL is being urged Is fair because at least 74 

vacancies are being filled un in accordance with 

the rules keeping in view that the 50% puota es 

not 	exceed4.A. So far as other vacancies 	are 

concerned, indeed it becomes unnecessary for this 

Tribunal to delve into the said controversy. 

16. 	However, the applicarits learned counsel 

still insisted that this Tribunal while disposing 

the earlier Original Application No.2157/2002 in 

the case of Shashi. Kala and Ors. v.Directorate of 

Health 	Services 	and 	Ors. (supra) decided 	on 

24.9.2002 had directed that the claim of the 

applicants,and their experience should be 

considered and proper weightage should be given to 

t.hem in addition to age relaxation. We have 

already reproduced the above order that had been 

passed by this Tribunal in the aforesaid Original 

Appuicationi 	perusal of which clearly show that a 

direction had simply been given to give preference 

on relaxation in accordance with the judicial 

pronouncement and the Department of Personnel and 

Training guide-lines. Our attention1 has not been 

drawn to any such departmental' instructions or 
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other pronouncements wherein regular appointments 

can he awarded de hors the rules. In that event, 

when there are no guide-lines or instructions that 

special credit has to be given for such contract 

posts/ad hoc service, the said part of the order 

referred to above will not come to the rescue of 

the applicants 

7. Yet another limb of the said argument was 

that as per the recruitment rules for the post of 

Staff NLlrse/Assjstant Home Sister, the 'age 

prescribed is below 30 years but In the 

advertisement, 	it has been mentjored as 32 years. 

According to the learned counsel for the 

applicants 4  the advertisement, therefore4  which is 

totally contrary to the recruitment rules deserves 

to he quashed, 

18, 	Our,  attention has been drawn towards the 

NotjfjcaUon 	No. l 5OlZ/6/98'-Estt. 	(D) 	of 	the 

Governmert of India, Ministry of Personnel, Public 

Grievances and Pensions dated 21.12.1998. A 

per usal of the same reveals that the age of 

recruitment has been raised by two years. This was 

circulated for necessary action to' the Chairman of 

the D.S.S.S.B, Delhi oven for compliance. Keeping 

in view the same, it clearly shows that the 

recruitment age has since been enhanced. 
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At this staqe. a prelimjnary objectior on 

behalf of the respondents can also be taken note 

o.. 	
It was to the effect that all those persons 

whose result has been declared have not been 

arrayed as parties nor the persons who had 

conducted the test had been arrayed as parties and 

as such the applications must fail. 

The same question had come up for 

consideration before the Supreme Court in the case 

of A.Janardhana v. Union of India & Ors., (1983) 3 

Soc 
601. While dealing with somewhat similar 

argument which was negatived, it was hold- 

Thus the relief is claimed against the 
Union Government and not against any 
par ticular individual. 	In this background, 
we consider it unnecessary to have all direct 
recruits to be impleaded as respondents. We 
may in this connection refer to G.M.South 
Central 	Railway, 	Securidrabad 	v. A. V. R.Siddhanti 	Repelling a contention on 
behalf of the appellant that the writ 
petitiones did not implead about izo 
employees who were likely to be affected by 
the decision in the case, this cout observed 
that [Soc pare 15, p.341: Soc (L&S) P.2961 
the respondents (original Petitioners) are 
imPeaching the validity of those Policy 
decisions on the ground of their being 
violative of Articles 14 and 16 of the 
Constitution 	The Proceedings are analogous 
to those in which the constitutionality of a 
statutory rule regulating seniority of 
governmen t s e r v a n t s is assailed. 	In such 
Proceedings, the necessary parties to be 
impleaded are those against whom the relief 
is sought and in whose absence no effective 
decision can be rendered by the court. 
Approaching the matter from this angle, it 
may be noticed that relief is sought only 
against the Union of India and the Concerned 
Ministry and not against any individual nor 

ority is cljmed by anyone individual 



aainst another-  particular individual and 
therefore, even if technically the direct 
recruits were not before the court, the 
petition is not likely to fail on that 
ground. 	The contention of the respondents 
for this additional reason must also be 
neaa tivod. 

Identical is the position herein. 	We have no 

hesitation, therefore, in rejecting the said 

con t:entjon. 

\J 	
21. 	As regards the plea that the result 

indicates that the merit will be decided later on, 

to set this controversy at rest, we had called for 

the original mark-sheets that had been prepared. 

It indicates that about 200 persons had scored the 

same number of marks and similar was the position 

of some other candidates who had scored less mar- ks 

and, therefore, it was expedient that the merit had 

been drawn according to the relevant instructions 

which has not been done. In face of what was 

produced before us, we deem it necessary 

consequently to hold that it does not suffers from 

a lacuna which may prompt us to quash the results. 

This exercise should have been carried earlier but 

will, not be fatal, in the absence of any such other 

factor. 

22. 	During the course of submissions, it was 

pointed that in the result that has been declared, 

there is a note which indicates that "there are no 

posts for male nurse in the nursing cadre at 



pr'es?r)t. 	
In case any of the male candidates have 

been declared to have Passed, they may not get any 

appointment now. It was urged that in the 

advertiserfler)t that had appeared for recruitment of
.  

the Staff NurSe-s, there was no such mention that 

the Male Nurses will not be recrujtecj 

23. 	
rhis part of the argumer)t has merit. 	In 

the advertisement that appeared with respect to the 

Staff Nurse, the Pualifications prescribed were 

1) Matrjou1atio, or its eqiva1er, 

2) 	A 
Grade Certificate in Nursin g from 

recognised Institutions 

3) Certificate in Midwifery 

) Should be able to speak Hindi fluently 

There is no mention therein that a Male Nurse wi 
ll 

not be.eligible or, 
 that there is no such post that I 

is available for a Male Nurse. 

2. 	
During the course of submission5, 
	the 

learned counsel for 
the respondents stated that 

there are separate recruitment rules for the post 
 

of Staff Nurse 
Male. What was produced before us 

were draft rules for the post of Staff Nurse Male.. 

It was thereup01 conceded that the said recruitment 

rules had not been notified. 	In oth 	words, these 

are the recruitment rules for the post of Staff 

Nurse/Asstt 	
Home Sister notified by the Delhi 

H 
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Administration 	 vide 	 Notification 

NO.F. 2 / 1 5 / 56Ser\,jce (c) dated 3.8.67; 	Amendment 

Nottfjcatjon 	NO.F. 2 H5)/66Servjcp 	(II) 	dated 

10. 1 .69 	and 	 Amendrrient 	Notification 

(II) dated 13.8.1970 would 

apply. 	
No distinction, has been made between the 

Female Nurses and the Male Nurses. Resultantly, we 

have no hesitation in holding that unless there is 

Sornethina to indicate that the recruitmert rules 

for the post of Staff Nurses were applicable only 

to the female Nurses, the plea of the respondents 

is necessarily stated to be rejected. 	The 
necessary 

consequence would be that recruitment for 

the 	
post of Staff Nurse whether male or female h a s 

to he made as per their merit irrespective of 

whether they are male or female nurses. 

25. 	Resultantly, we hold as under: 

We deprecate the practice prevalent that 
the result is declared without drawing 
the merit list. Merit list must always 
be drawn before declaring the result; 

The respondents are directed to pick up 
the loose threads and draw the merit 
list notifying the Roll Nos. 	of the 
successful candidates as per the merit 
list subject to the directions given 
hereunder. 	The merit list should be 
drawn as per rules and instructions on 
the subject. 

Applications roaarding the posts other 
than Staff Nurses must fail and are 
dismissed subject to the directions 
given above; 



-41 - 

() In case of Staff Nurses, only 37 general 
candidates and 37 candidates of reserved 
cateQory shall be given the appointment 
letters. 	Of the 37 reserved category 
caridjdat€s, further distribution shall 
be made between the Scheduled Castes, 
Scheduled Tribes and Other Fiackwards 
Classes candidates as per the 
instructions on the subject: 

The male candidates for Staff Nurses 
shall also be considered according to 
their 	merit 	arid 	if 	they 	are 
meritorious 4 subect to the directions 
given above, they shall be appointed. 

The balance of the vacancies for Staff 
Nurses may be filled up in accordance 
with the rules and the law on the 
subject. 

The Staff Nurses who had been appointed 
on contract basis or otherwise on 
temporary basis subject to the 
availability of,  the vacancies should be 
allowed to continue till the regular,  
appointments are made and till then 
their services shall riot be terminated. 

The other,  directions that had been given 
in OA No.2157 / 2 002 need not be repeated. 

26. 	The applications are disposed of in the 

aforestated terms with no order as to costs. 

'- 
(Shankar Prasad) 	 (V.S.Aggarwa) Member (A) 	

Chairman 

/ sn s / 


